FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
M < < P.J. INVESTMENT AND FINANCE PVT. LTD.
RELEVANT PARTICULARS
II
: I'! '

Authority under which Corporate Debtor Registrar of Companies, Delhi =
1" |is incorporated / registered | Rl
ablity | U65921DL1989PTCO36275

\dentification No. of Corpore Deb | =

Address of the registered office and use No. 106/T-10,

principal office (if any) of Corporate Debtor| Patel Nagar,
commencement datein | 29tn
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